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Mechada Combined Posts and
Telegraphs Office

34. Shri S. C. Samanta : Will the
Minister of Communications be pleas-
ed to state :

(a) the date when Mechada Combined
posts and Telegraphs office in the District
of Midnapur in West Bengal was opened ;

(b) whether it has been made per-
manent ;

(¢) the annual income from the

office;

(d) whether the jurisdiction of this
Combined Posts and Telegraphs office
is proposedto be expanded ; and

(e) the number of Combined Posts
and Telegraphs office opened in Midna-
pur District after Mechada and the number
proposed to be opened during the remain-
ing First Five Year Plan period ?

The Deputy Minister of Com-
munications (Shri Raj Bahadur):

(a) 27th Juiy, 1953.
(b) No.

(c) During 1954-55, the income .
is about Rs. 11,400,

(d) There is no such proposal at
present.

(e) 3 and 10 respectively.
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Condemned Locomaotives

36. Pandit D. N. Tiwary : Will the
Minister of Railways be pleased to
refer to the reply givea to Unstarred
Question No. 515 on ihe 2nd Decem-
ber, 1954 and statc:

(a) the purpose for which the con-
demned engines are stocked at Mogal-
sarai Running Shed;

(b) whether such engincs are lying
at any other Junction; and

(c) if so, their number ?

The Deputy Minister of Rallwa
and Transport (Shri Alagesan) : (a)
For final disposal by auction.

(b) Yes.

(c) 75 on Eastern Railway and 295
on all Indian Railways.

Dearness Allowance

7. Shri T. B. Vittal Rao :
Will the Minister of Railways be pleased
to refer to the reply given to Starred Ques-
tion No. 330 on the 28th February, 1955
and state :

(a) whether any decision has - since
been.taken regarding the trecatment of
50 per cent of the Dearness Allowance
of the cmployees of the ex-Nizam’s State
Railway who have opted to retain the
pre-absorption terms and conditions of
service, as dearness pay; and

(b) if so, whether the same  will be
enforced with retrospective effect ?

The Deputy Minister of Railways
(u;dy Transport (Shri Alagesan) 13
2 €8.

(b) No; the decision will be given
effect to from ist August, 1955.

Directorate of Extension and Training

38. Shri P. N, Rajabho§ : Will the
Minister of Food and Agriculture be
pleased to state the strength of the
staff employed at present in the Dircc-
torate of Extension and ‘I'raining ?

‘The Ministerof Food and Agricuiture
(Shri A. P.Jain) : A statement is laid on
the Table of the Lok Sabha. [Sec Appenaix
I, annexure No. 32}





